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ratings sent abroad for training in 
Navy during  1954-55 and  1955-56, 
country-wise?

The Deputy Minister of Defence 
(Sardar Majit̂):
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echnical raining College,  Jala-
HALLI

802. Siiri Ram Krislian: Will the' 
Minister of Defence be pleased  to 
state the total number of foreign in
structors still employed in the Techni
cal Training College, Jalahalli?

Tiie Minirter of Defence Ofganiaa 
tion (Shri lyasi): 20 (Twenty).

N.C.C.

803. Sliri Ram Krialian: WiU the
Minister of Defence' be pleased to 
state;

(a) whether the scheme for expan
sion of N.C.C. during the Second 
Five-Year Plan has been finalised; 
and

(b) if so, the details thereof?

Tiie Minister of Defence Oiganisa 
tion (Shri Tya;̂): (a) No, Sir.

(b) Does not arise.

esettlement o  x-er icemen

804. Shri Ram Krishan: Will the 
Minister of Defence be pleased to 
state the progress made so far in re
gard to the development of colonies 
of Mahabalipur—Randhirpura, Ban- 
nur and Ohabdan in Pepsu for reset
tlement of ejc-servicemen?

Tiie Deputy Minister of Defence 
(Sardar lifajldiia): Rupees three lakhs 
have so far been advanced as loan by 
the Centre to the State Government 
to enable the latter to proceed with 
the development of the land Colonies 
for Ejr-servicemen in PEPSU : and the 
progress made so far is as under : —

Mahabalipur-Randhirpura 
{Kapurthcda District)

The layout of the village and plots 
has been marked. 250 acres of land 
have been reclaimed by tractors. A 
tubewell has been installed. A Pan- 
chayat Ghar is under construction. 
The design of settlers’ quarters has 
been finalized and  the construction 
will commence shortly.

Bannur (Patiala District)

The land has been acquired and 
consolidation of holdings is in pro
gress. The layout plan of the village 
has been  prepared. A tubewell  is 
being sunk.

Ghabdan (Sangrur District)

Land acquisition proceedings have 
been completed. Reclamation opera
tions, however, could not be started 
as some of landowners subsequently 
reimsented against the acquisition of 
their land. The matter is under con
sideration by  the Government  of 
PEPSU.

300 e;c-servicemen will be settled 
in these colonies.

 ̂ fTT  fV :

 ̂*hrmf
sff-

mitf vtr vt ̂  ̂

 ̂3n̂ ^

vnrt̂nif # vm T?:# 
mr »i?r ;

(w) Hftr ft  WT VR”T ̂  ?



1987 Wntten Anstt̂rs 9 APRIL 1956 Writttn Answtrs

5̂-̂    ̂inft (*ft wtm):

(t) 3ft ̂ I

(w) ̂  5fhr-̂ aniTt̂ IRT ?ft nt 

qftOT mnr  VRhraf

ar<N̂ amf̂  # amfhr sm  JTiflf 
«l?t 3TRft I,  3n̂ * ̂  ̂ TO
^ TT JR5T ̂  ̂  ̂33?JT I

epartment o  nthropology

806. Shii Kridmacliu)« Jothi: Will 
the Minister of Education be pleased 
to state;

(a) the main activities of the De
partment of Anthropology during 
1955: and

(b) the names of the places where 
teams were sent?

The Pariiamentaiy Secretary to the 
Minister of Education (Dr. M. M. 
Das): (a) A statement is placed on 
the Table of the House [See Appendix 
VII, annexure No. 30].

(b)  Field parties were sent to Tri
pura. Andaman & Nicobar Islands. 
Gujarat, Garhwal,  Madhya Pradesh 
Orissa and South Bengal.
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eaths under olice Custody

803. Chandhuri Mnhammed Shaf 
fee: Will the Minister of Home Aiialn 
be pleased to state:

(a) the number of persons who 
died while in police custody in part 
‘C States in India, in 1955. State- 
wise: and

(b) the causes that led to their 
deaths?

The Minirter in the Minlitry of 
Home Afiain (Shri Datar): (a) One
person in Vindhya Pradesh.

(b)  The accused was a dacoit who. 
before arrest, received ihjuries in a 
sucfBe with villagers. Later,  he suc
cumbed to his injuries in the police 
lock-up.

ni orm or Class IV mployees

809. Shri M. R. Krishna: WiU the
Minister of Defence be pleased  to 
state:

(a) whether it is a fact that Gass 
IV employees of the units are com
pelled to wear a particular type of 
uniform while on duty:

(b) if so, whether this system is fol
lowed by all the units of the three 
Defence Services or in particular es
tablishments: and

(c) the total amount spent by Gov
ernment for providing uniforms to 
Class IV employees in each Wing 
during 1955-56?

The Minister of Defence Oiganisa* 
tion (Shri Tyagi): (a) All categories 
of Qass rv personnel are not required 
to wear uniforms. Only certain cate
gories are required to do so.

(b) The system of issue of uniforms 
is in force in the majority of the es
tablishments of the three  Defence 
Services.

(c) The total amount spent during
1955-56 is as under:

Army : The information is being 
collected and will be laid on the Table 
of the House.

Navy : Rs. 29,540-14-0.

Air Force :  Rs.  38,475

Building Workers, nion

810. Shri Velayadhan: Will  the
Minister of Home Albin be pleased 
to state;

(a) whether there was a clash bet
ween the Police and the Building 
Workers’ Union of India on the last 
day of the last Session of the Lok 
Sabha; and

(b) if so, the nature of it?




